IN THE HIGH COURT OF ORISSA,CUTTACK

Institution of Applications for issue of Certified Copies.

| Date : 01.10.2024 |

Cc.C

Applied For

(Se
BLAPL- |[ROHITA
1 282?5/ 21‘10‘20 7558/2 |BEHERA @ |C.O. ;E_
024 LANDA )
- BLAPL- |MANOJ (Se
2 28226/ 22'10'20 6203/2 |KUMAR c.o. gg?zg Ptd. 2024- lgp1p g ;t_
024 PANT ©
6)
[ ABLAPL (Se
, [83527/ Jo1.10.20 |- EEAVAT - Order Dtd. 2024- at
2024 24 10498/ |Zoo o o 09-30 No-
2024 6)
- ABLAPL (se
, 83528/ [01.10.20 |- ;iﬁiéPTA' c o Order Dtd. 2024- at
2024 24 10658/ |, try Y 09-30 No-
2024 6)
[ ABLAPL (Se
5 83529/ (01.10.20 |- S. c.0 Order Dtd. 2024- at
2024 24 10667/ |BISWAL o 09-30 No-
2024 6)
___ (Se
CRLMC- |S.
g 83531/ [01.10.20 |3/ m0 20 ik e o Order Dtd. 2024- at
2024 24 09-25 No-
024 Y
6)
[ ABLAPL (Se
83535/ (01.10.20 |- GOPAL COURT lorder ptd. 2024- at
7 PRASAD  |C.O0. NO. 2 BATIL-1
2024 24 7048/2 | o oLb 09-27 No-
024 5)
___ ARLAPL (se
COURT
83536/ [01.10.20 |- Order Dtd. 2024- at
8 12024 24 g8540/2 BB ROUT [C.O. ggb 2 l09-27 BAIL=2 | -
024 9)
B BLAPL- |BN COURT (Se
9 28228/ 22'10'20 6914/2 MOHAPATR [C.O. [NO. 2 83?25 prd. 2024~ ;t_
024 A OLD ©
9)
B BLAPL- COURT (Se
10 83539/ 101.10.20 8022 /2 PK c.o. lvo. 2 Order Dtd. 2024- at
2024 24 MOHANTY O . 09-27 No-
024 OLD o




11

12

13

14

15

16

17

18

19

20

21

22

23

(Se

83540/ 01.10.20 |07 " DK FoOR7 lorder prd. 2024- |- at
2024 24 DEHURY . 09-27 No-
024 OLD 5
BLAPL- COURT (Se
83542/ (01.10.20 Order Dtd. 2024- at
5024 04 9436/2 |K DAS NO. 2 | o No-
024 OLD ©
3)
BLAPL- COURT (Se
83543/ (01.10.20 8643/2 |R SETHI NO. 2 Order Dtd. 2024- BATL-1 at
2024 24 09-27 No-
024 OLD
3)
ABLAPL (Se
83544/ (01.10.20 |- L anoo ;gURg Order Dtd. 2024- at
2024 24 6564/2 oo 2 l09-27 No-
024 3)
ABLAPL (Se
COURT
83545/ 101.10.20 |- Order Dtd. 2024- at
2024 24 9184/ |TK DASH gib 2 l09-27 BAIL=2 | _
024 9)
ABLAPL (Se
83547/ 01.10.20 |- o sAHOO ;gURg Order Dtd. 2024- at
2024 24 8222/2 2o: 2 l09-27 No-
024 9)
ABLAPL (Se
83548/ (01.10.20 |- o bas ;gURg Order Dtd. 2024- at
2024 24 6954/2 oo 2 l09-27 No-
024 9)
ABLAPL (Se
83549/ (01.10.20 |- K RANA ;gURg Order Dtd. 2024- at
2024 24 7460/2 oon 2 [09-27 No-
024 9)
ABLAPL (Se
83550/ (01.10.20 |- & siAIN ;gURg Order Dtd. 2024- at
2024 24 8747/2 A No-
024 9)
ABLAPL (Se
COURT
83551/ 101.10.20 - at
2024 24 10409, & BEHERA ggb 2 No-
2024 9)
ABLAPL (Se
83553/ (01.10.20 |- o bAs EgURg Order Dtd. 2024- at
2024 24 6954/2 2o 2 lo9-26 No-
024 9)
WP (C) - COURT (Se
83554/ |01.10.20 M.MOHANT Order Dtd. 2024- at
2024 24 24089/ |y NO. 2 10927 No-
2024 OLD ©
9)
83555/ |01.10.20 |VE(C)~ |PRADEEP COURT | Ger Dtd. 2024- (Se
2024 24 20707/ |KUMAR NO. 2 09-27 at
2024 PANDA OLD No-




[ 9)
CRLMC- |RAKESH COURT (Se
83556/ [01.10.20 Order Dtd. 2024- at
24 |00 > 3242/2 |KUMAR NO. 2 |iooos e
024 ROUTRAY OLD o)
- CRLMC- |RAKESH COURT (Se
83557/ (01.10.20 Order Dtd. 2024- at
25 5022 04 3242/2 |KUMAR NO. 2 |06 ¢ No-
024 ROUTRAY OLD o
- CRLMC- COURT (Se
26 83558/ 101.10.20 33982 LAMBODOR NO. 2 Order Dtd. 2024- at
2024 24 ACHART : 09-25 No-
024 OLD o
- CRLMC- COURT (Se
83559/ [01.10.20 A.K.SWAT Order Dtd. 2024- at
27 [ 5oa 4 3263/2 | NO. 2 | oooT o
024 OLD ©
9)
- BLAPL- |ASHOK COURT (Se
83561/ |01.10.20 Order Dtd. 2024- at
28 504 > 9444/2 |KUMAR NO. 2 | o) -
024 PRADHAN OLD o)
T (Se
BLAPL- |S S
83562/ (01.10.20 COURT |Order Dtd. 2024- at
29 12024 24 7994/2 |PATTANAL NO. 12 /09-27 No-
024 K
9)
- BLAPL- (Se
50 83563/ [01.10.20 [g0 " |S. MOHANT COURT |Order Dtd. 2024- at
2024 24 Y NO. 12 /09-27 No-
024
9)
B WP (C) - COURT wriT | (°©
5p 83567/ (01.10.20 |50 03" [R.C. v, 3 |order pta. 2024- [Fo- lat
2024 24 001 | [MUDULI oim 11-08 e No-
40)
- MACA- COURT MIsc. |'5¢€
5, 83568/ [01.10.20 |5 °0  [p.C N, 3 |Order Dtd. 2024- | °-0 at
2024 24 o PATTNATK onm 09-25 R Tc);—
B MACA- COURT MIsc. |(5¢€
33 28229/ 22‘10‘20 570/20 |A.K. DAS NO. 3 8;(}22 Ptd. 2024 1 ppEaL 1?12—
24 OLD SEC. |3
- MACA- COURT MIsc. |'5¢€
34 83570/ 101.10.20 [go=°0 s k. No. 3 [order pta. 2024- | Po- lat
2024 24 i SAHOO oim 09-19 EC 21()3—
B MACA- COURT MIsc. |‘5¢€
35 83571/ 101.10.20 997/20 H.K. NO. 3 Order Dtd. 2024- APPEAL at
2024 24 i MOHANTA oLb 09-19 hC 12?—
;'83573/ 01.10.20 MACA- |R.C. COURT |Order Dtd. 2024- |MISC. |(Se
2024 24 633/20 |[ROUTRAY NO. 3 |09-25 APPEAL |at




23 OLD SEC. |No-

6)

B MACA- COURT MIsc. |5

83575/ [01.10.20 P.K. Order Dtd. 2024- " lat

37 bona . loa 633/20 |~ No. 3 | 5200 APPEAL |2 -

23 OLD SEC. )

- MACA- COURT MIsc. |'5€

5g 83576/ (01.10.20 | 1°7  [P.N. no. 3 |order ptd. 2024- | oo- lat

2024 |24 b NAYAK onm 09-25 R Ifc)a—

B WP (C)- |A COURT wriT | (5©

39 28228/ 22'10'20 26692/ |PATTANAI NO. 3 8;?? btd. 2024~ ppancH ;E_
2023 K OLD -7

15)

B MACA- COURT MIsc. |(5¢€

40 28220/ 21‘10‘20 551/20 |C.R. DAS NO. 3 gg(_j;g prd. 2024~ pppar EE_

22 OLD SEC. )

- TRPCRL (se

41 83581/ [01.10.20 |- s BARTK ;gURg Order Dtd. 2024- at

2024 |24 57/202 . 09-27 No-

OLD

4 1)

B MACA- COURT MIsc. |‘5€

42 28223/ 22‘10‘20 551/20 |A.K. DAS NO. 3 gg(_jgg ptd. 2024~ pppar EE_

22 OLD SEC. |3

- RVWPET (se

45 83584/ Jo1.10.20 |- o cauar ;gURg Order Dtd. 2024- at

2024 |24 194/20 |°° o 09-23 No-

24 1)

B CRLMC- |AJAYA COURT (Se

83585/ 101.10.20 Judgement Dtd. at

s 00 2166/2 |KUMAR NO. 2 [ o, e

024 PRADHAN OLD 0

_' B (Se

45 83586/ [01.10.20 251(21)7/ R.K. ;gURg Order Dtd. 2024- at

2024 |24 5004 | |MOHANTY omm 09-30 Ifc))—

T B (Se

4 83587/ [01.10.20 Ygg(g;/ B.P. ;gURg Order Dtd. 2024- at

2024 |24 Sooa | |TANGA onm 09-30 I;I)o—

B WP (C) - COURT wriT | (5€

47 83589/ 101.10.20 5898 /2 A.K. NO. 2 Order Dtd. 2024- BRANCH at

2024 |24 SWATN . 09-30 No-
024 OLD -5

32)

_' B (Se

4g 83590/ [01.10.20 255(?6/ R.K. ;gURg Order Dtd. 2024- at

2024 |24 MOHANTY . 09-30 No-

2024 OLD
32)
149 [83594/ [01.10.20 [wP(C)- [D. NAYAK [C.O. |[COURT |order Dtd. 2024- |WRIT |[(Se




50

51

52

53

54

55

56

57

58

59

60

61

2024 |24 21552/ NO. 2 |09-27 BRANCH |at
2013 OLD -8 No-
42)
WP (C) - COURT (Se
83596/ 101.10.20 21852/ R.K. NO. 2 Order Dtd. 2024- at
2024 |24 004 MOHANTY oLb 09-30 No-
42)
WP (C)- |PARAMANA COURT wriT | (°©
38229/ 22.10.20 13061/ |NDA NO. 2 ggfig ptd. 2024= ppance ;E_
2024  |JYOTISH OLD -8 42)
WP (C) - COURT wrrT | 5@
83601/ |01.10.20 |y con [B. no. 5 |order pta. 2024- 150 lat
2024 |24 0o3 . |PEHERA oLb 09-27 . No-
15)
TRPCRL (Se
83603/ (01.10.20 |- . saroo ;gURg Order Dtd. 2024- at
2024 |24 57/202 | oLb 09-27 No-
4 15)
WP (C) - COURT (Se
83607/ 01.10.20 |j500 " [P.K. No. 5 |order Dta. 2024- at
2024 |24 004 | MOHANTY omm 09-30 No-
15)
WP (C) - COURT wrrr | (5©
28228/ 22'10'20 9256/2 [R. NAYAK NO. 2 gg?zg Ptd. 2024=  opancH ;t_
018 OLD -2 ©
8)
WP (C) - COURT wriT | 5®
83610/ 01.10.20 |, o> |S.K. N, 5 |order pta. 2024- Fo- - lat
2024 |24 SAHU . 09-30 No-
018 OLD -4
19)
WP (C) - COURT wriT | (5€
28322/ 22'10'20 9258/2 [R. NAYAK NO. 2 gg?ig btd. 2024=  lgpancH ;t_
018 OLD -2 ©
8)
WP (C) - |LAXMIDHA (Se
83614/ 01.10.20 |jooot | COURT |Order Dtd. 2024- at
2024 |24 2022 MOHANTY NO. 10 /09-23 gf—
WP (C) - (Se
83615/ 01.10.20 |71, 50" |D.K. COURT |Order Dtd. 2011- at
2024 |24 DEHURY NO. 10 05-06 No-
2011
8)
ABLAPL (Se
83617/ |01.10.20 |- GANESH COURT |Order Dtd. 2024- at
2024 |24 4174/2 |SAHOO NO. 10 07-26 No-
024 8)
WP (C) - wriT | (5€
83618/ 01.10.20 |71 50" M.M. COURT (Order Dtd. 2024~ |1 .. lat
2024 |24 Jom1 | |[NAYAK NO. 10 /09-30 T No-

24)




62

63

64

65

66

67

68

69

70

71

72

73

74

CMP-

(Se

83620/ [01.10.20 cuo” 0 L K COURT |Order Dtd. 2024- at
2024 24 NAYAK NO. 10 08-29 No-
24
24)
WP (C) - wriT | (5©
83621/ 01.10.20 |1 0" [K.C. COURT |Order Dtd. 2024~ |1 .. fat
2024 24 PANDA NO. 10 /09-30 No-
2021 -8
41)
WP (C) - wriT | (°€
83623/ 101.10.20 2929/2 A. COURT |Order Dtd. 2024- BRANCH at
2024 24 SUNDARAY NO. 10 09-27 No-
014 -8
43)
WP (C) - (Se
83625/ |01.10.20 |, =" IMADAN COURT |Order Dtd. 2024- at
2024 24 DAS NO. 10/09-11 No-
2024
43)
WP (C) - wriT | (°©
83628/ (01.10.20 [ 00’ P COURT (Order Dtd. 2024~ |1 o . lat
2024 24 BEHERA NO. 10 09-27 No-
2024 —6
16)
WP (C) - |SUBHRANS (Se
83629/ (01.10.20 COURT |Order Dtd. 2024- at
2024 24 19676/ |\U BHUSAN NO. 12 /11-08 No-
2024  MOHANTY :
16)
WP (C) - (Se
83632/ (01.10.20 ), =" |BISWAJIT COURT |Order Dtd. 2024- at
2024 24 SAHOO NO. 12 09-11 No-
2024
16)
BLAPL- (Se
83634/ 01.10.20 o5, " [P.K. COURT |Order Dtd. 2023- | . [at
2024 24 MISHRA NO. 17 /07-13 No-
023
3)
RVWPET cryIn | (e
83635/ (01.10.20 |- & R.DAS COURT |Order Dtd. 2024~ |-p' ' lat
2024 24 293/20 |t NO. 17 /09-30 No-
oN
19 1)
TRP (C) (Se
83636/ (01.10.20 |- COURT |Order Dtd. 2024- at
2024 24 92/202 O BARIK NO. 17 09-27 M- J-Co o
4 6)
TRP (C) (Se
83637/ (01.10.20 |- COURT |Order Dtd. 2024- at
2024 24 92/202 (K- SAHOO NO. 17 /09-27 M. J-Co o
4 6)
RSA- (Se
83640/ |01.10.20 |72 0 M. COURT |Order Dtd. 2024- |SECOND |at
2024 24 oa BEHERA NO. 17 /09-27 APPEAL [No-
5)
83668/ (01.10.20 22‘2?3; K RaTH COURT |Order Dtd. 2024- ;ie
2024 24 004 NO. 17 /09-30 e




[ | | | | 5)

ABLAPL (Se
L5 83677/ [01.10.20 |- B R o |COURT |order Dtd. 2024- at
2024 |24 10545/ [MOHANTY |~°°* |No. 17 [09-30 No-
2024 5)
[ ABLAPL (Se
S 83682/ Jo1.10.20 |- D. K. <o ;gURg Order Dtd. 2024- at
2024 |24 8747/2 MALLICK |07 |- 08-27 No-
024 5)
___ (Se
WP (C) - WRIT
83683/ 101.10.20 COURT |Order Dtd. 2024- at
175000 |oa 12859/ [B. DAS  |C.O. |- [[o7o¢ BRANCH |°
2022 ~4
38)
- FAO- mrsc. |(°¢
1g 83684/ Jo1.10.20 |0 o A.K. ¢ o |[COURT [order Dtd. 2024- | ‘o-- lat
2024 |24 BARIK 0. No. 1 |09-27 No-
24 SEC.
2)
[ ABLAPL (Se
83685/ (01.10.20 |- PRASANTA COURT lorder ptd. 2024- at
79 5o0a . |24 7777, |KUMBR c.o. No. 2 |27 BAIL-1 | -
ROUTRAY OLD
024 4)
[ ABLAPL (se
83686/ (01.10.20 |- PRASANTA COURT order ptd. 2024- at
80 oo, Loa 5290/2 |[KUMAR c.0. [NO. 2 | /0 BRIL-2 |°
024 ROUTRAY OLD 11)
- FAO- COURT mrsc. |(°¢
81 23527/ 2}1'10'20 294/20 |S. SWAIN |C.0. [NO. 2 ggc_izg btd. 2024~ ipppar, ;E_
24 OLD SEC. |,
[ ABLAPL (Se
5, 83688/ [01.10.20 |- ?ﬁﬂgg c o ;gURg Order Dtd. 2024- at
2024 |24 8442/2 | % R e 08-21 No-
024 2)
[ ABLAPL (se
s. COURT
83689/ [01.10.20 |- Order Dtd. 2024- at
83 |ooaa | log L0291/ SHOUDHUR. c.o. gfb 2 |o5oot BATL-1 |o°
2024 2)
B FAO- mrsc. |(°€
5q 83690/ 01.10.20 |02 ALK, o |COURT [order ptd. 2024- | *2-- lat
2024 |24 BARIK 9+ INo. 2309-27 No-
24 SEC.
2)
- CcMP- (Se
o5 3692/ [01.10.20 [5o° A S o |COURT |order Dtd. 2024- at
2024 |24 ” PATRA ‘9 INO. 20 12-30 No-
2)
___ ] (Se
5c 83693/ [01.10.20 ???532 H. K. o, |COURT |order Dtd. 2024- at
2024 |24 PATRA O INo. 20 09-27 No-
024
2)
- _[83694/ [01.10.20 [FRO- COURT |Order Dtd. 2024- |MISC. |(Se
87 12024 |24 295/20 [5+ SWAIN 1C.0- Iu5 . 23 09-27 APPEAL |at




88

89

90

91

92

93

94

95

96

97

98

99

110 83709/ [o1.

24 SEC.  |No-
2)
(Se
83695/ 01.10.20 027" R. K. o, |couRT lorder ptd. 2024- | lat
2024 |24 BARTK P+ Ino. 23 (09-27 No-
024
2)
FAO- mrsc. |{5¢
83696/ |01.10.20 COURT |Order Dtd. 2024- - at
5024 04 163/20 |A.K. DAS |[C. NO. 23 109-27 APPEAL | -
24 SEC.
9)
ABLAPL (se
83697/ (01.10.20 |- SRINIBAS COURT lorder ptd. 2024- at
2024 |24 8793/2 | €.0. NO. 2 58 27 BAIT=2 Iyo-
MOHANTY OLD
024 8)
ABLAPL (se
83699/ (01.10.20 |- SRINIBAS COURT order ptd. 2024- at
2024 |24 3549/2 | €.0. NO. 2 58 01 BAIL=L no-
o MOHANTY OLD .
WP (C) - COURT (Se
83700/ 01.10.20 |5 0" [P.K. . no. , |order ptd. 2024- at
2024 |24 Soaa | [PARTDA orp . |09-30 2?—
ABLAPL (se
83701/ (01.10.20 |- s samoo oo, holZ lorder prd. 2024- at
2024 |24 5836/2 |7 Uiy |08-13 No-
024 5)
ABLAPL (Se
83702/ (01.10.20 |- sovenny |, | -O9F7 lorder prd. 2024- at
2024 |24 8599/2 [BARIK 2 iy |08-23 No-
024 5)
WP (C) - COURT wrrr |(5©
28;23/ 22‘10‘20 24133/ [R.R.DAS [C.O0. [NO. 2 gg?ig ptd. 2024= ppancH ;t_
2024 OLD -2 7?
BLAPL- |AMLAN COURT (Se
83704/ [01.10.20 Order Dtd. 2024- at
2024 " |oa 9456/2 |SHAKTI ~ [C.0. NO. 2 |/c9°7 e
024 PAUL OLD 0
_ (Se
83705/ |01.10.20 [12 ()~ [KALI COURT |Order Dtd. 9999- at
2024 |24 23729/ |PRASAD — (C.O. |yo "7 |15-3) No-
2024  |MOHANTY : 7?
BLAPL- |AMLAN (Se
83707/ ]01.10.20 COURT |Order Dtd. 2024- at
2024 |24 9452/2 |SHAKTL — 1C.0. Iy6 "1 [g9-27 No-
024 PAUL : i
WP (C) - wrrr | 5@
83708/ [01.10.20 |7 0 [H.K. . COURT |Order Dtd. 2024- |l .o . lat
2024 |24 ! MOHANTA | °°° |NO. 1 |09-30 i No-
8)
10.20 [BLAPL- |JYOTISH |[C.O. |[COURT |Order Dtd. 2024- |(se




12024

24 9440/2 [RANJAN NO. 1 |09-27 at
024 DAS No-
8)
CMP- (Se
83711/ 101.10.20 COURT |Order Dtd. 2024- at
2024 |24 690/20 |J.P. KAR NO. 1 [09-30 No-
24
8)
(Se
83712/ 101.10.20 gi?g?z P. R. COURT |Order Dtd. 2024- at
2024 |24 SWAIN NO. 1 |09-27 No-
024
8)
CRLA- crrmy |(5°
83713/ 101.10.20 352/20 S.P. COURT |Order Dtd. 2024- Al at
2024 |24 ” SAHOO NO. 3 |11-06 AppEAL MO
10)
WP (C) - wriT | ‘5@
83715/ (01.10.20 COURT |Order Dtd. 2024- at
2024 24 13771/ |B. DAS NO. 6 |10-29 BRANCH |-
2024 -7
44)
WP (C)- |[R.K wrrr | 'S¢
83716/ 01.10.20 |5 00 o e COURT |Order Dtd. 2024- |lo- . lat
2024 |24 NO. 6 [09-27 No-
2011 A -7
18)
WP (C) - wriT | (°©
83718/ (01.10.20 1o 3" [S.K. COURT |Order Dtd. 2024~ |1 o . lat
2024 |24 SAHOO NO. 6 [09-27 No-
2021 -6
35)
ABLAPL (Se
83719/ [01.10.20 - GANESH FOOR7 lorder prd. 2024- |- lat
2024 |24 9890/2 |SAHOO onm 09-18 No-
024 11)
WP (C) - COURT wriT | (°©
83722/ |01.10.20 |7 n2" |3, N, o |Order Dtd. 2024~ |lPo . at
2024 |24 001 | |PEHURY onm 09-27 T No-
35)
BLAPI- COURT (Se
83724/ (01.10.20 |, 0 R K N 5 |order pta. 2024- | lat
2024 |24 MALLICK . 09-27 No-
24 OLD
1)
CRLREV CRIMIN | (Se
83725/ (01.10.20 |- b b bas COURT |Order Dtd. 2024- AL at
2024 |24 26/202 |7 NO. 24 [12-17 REVIST No-
1 oN 2)
BLAPL- |SATYAPRI (Se
83726/ [01.10.20 COURT |Order Dtd. 2024- at
2024 |24 8298/2 YA NO. 24 (09-27 No-
024 SAMANTA : 2
WP (C) - wriT | (5€
83727/ |01.10.20 | ] 00 |S.CH. COURT (Order Dtd. 2024~ |- . lat
2024 |24 017 | |TRIPATHY NO. 24 09-27 s No-

28)




(Se

83729/ (01.10.20 gi;gi; A. K. COURT |Order Dtd. 2024- at
2024 |24 SWATN NO. 24 (09-27 No-
2024
28)
MACA- mrsc. |(°¢
83730/ [01.10.20 |00 [S.R. COURT |Order Dtd. 2024- |, -2-- lat
2024 |24 OJHA NO. 24 |09-30 No-
0 SEC.
1)
WP (C) - (Se
83731/ 101.10.20 23466/ K. K. COURT |Order Dtd. 2024- at
2024 |24 NATH NO. 24 (09-30 No-
2024
1)
MACA- MIsc. |'5€
83733/ [01.10.20 o "7 [S.R. COURT |Order Dtd. 2024- |, -°-- lat
2024 |24 OJHA NO. 24 |09-30 No-
0 SEC.
1)
WP (C) - (Se
83734/ [01.10.20 |, 0 |S. K. COURT |Order Dtd. 2024- at
2024 |24 SAMIM NO. 24 (09-30 No-
2024
1)
MACA- MIsc. |(5¢€
83735/ [01.10.20 L "7 A.K. COURT |Order Dtd. 2024- |, -o-- lat
2024 |24 BARIK NO. 24 (09-30 No-
0 SEC.
1)
WP (C) - (Se
83736/ [01.10.20 |, 10 |S. K. COURT |Order Dtd. 2024- at
2024 |24 SAMIM NO. 24 (09-30 No-
2024
1)
WP (C) - (Se
83737/ 101.10.20 COURT |Order Dtd. 2024- at
2024 |24 23099/ |A. SAHOO NO. 24 |09-30 No-
2024
1)
MACA- mrsc. |(°¢
83738/ [01.10.20 o0 A.K. COURT |Order Dtd. 2024- | = - lat
2024 |24 BARIK NO. 24 (09-30 No-
0 SEC.
1)
MACA- MIsc. |(5¢€
83739/ 01.10.20 | o [S-R. COURT |Order Dtd. 2024- | —°-- lat
2024 |24 OJHA NO. 24 |09-30 No-
0 SEC.
1)
MACA- mrsc. |(°¢
83740/ [01.10.20 |70 A.K. COURT |Order Dtd. 2024- |, °-- lat
2024 |24 BARIK NO. 24 (09-30 No-
0 SEC.
1)
ABLAPL (Se
83741/ [01.10.20 |- & M. ROUT ;gURg Order Dtd. 2024- at
2024 |24 4648/2 [0 orm 08-23 No-
024 1)
BLAPL- COURT (Se
28;22/ 21'10'20 9237/2 |S BEHERA NO. 2 83?;2 Ptd. 2024 at
024 OLD No-




[ | L
MACA- COURT mrsc. |{5¢
12 83743/ [01.10.20 |0, |S.R. No. 5 |order pta. 2024- | Po- lat
6 |2024 |24 0 OJHA onm 09-30 EC T?_
[ CRLREV (Se
12 [83744/ 101.10.20 |- I ;gURg Order Dtd. 2024- at
7 12024 |24 455/20 oLb 09-19 No-
24 1)
ABLAPL COURT (Se
1283745/ |01.10.20 |- M.S.HASA NO. o |Order Dtd. 2024- |, .. . lat
8 |2024 |24 10540/ [N oim 09-30 No-
2024 3)
N WP (C) - COURT (Se
12 183746/ 101.10.20 24121/ MITHUN NO. 2 Order Dtd. 2024- at
9 |2024 |24 ooa | |DBS onm 09-27 No-
3)
N MACA- COURT mrsc. |'5¢
13 [83747/ [01.10.20 )00, |A.K. N, o |Order Dtd. 2024- | °-0 at
0 |2024 |24 0 BARTK oim 09-30 R T?—
N BLAPL- COURT (Se
1383748/ [01.10.20 Order Dtd. 2024- at
U boss ba 9239/2 |S BEHERA NO. 2 | goe e
024 OLD
1)
[ ABLAPL COURT (se
1383749/ [01.10.20 - R.MOHANT N0 o |Order Dtd. 2024- at
2 12024 |24 10546/ |Y o 09-30 No-
2024 1)
N MACA- COURT mrsc. |{5¢
13 83750/ [01.10.20 ||5°7 |J. N, 5 |order pta. 2024- | Po- lat
3 2024 |24 - DEHURY orm 09-27 hC TT_
[ ARLAPL COURT (se
1383751/ [01.10.20 |- N K. ROUT N0 5 |Order Dtd. 2024- at
4 2024 |24 10544/ | " onm 09-30 No-
2024 4)
N MACA- COURT MIsc. |(5¢€
13 83752/ [01.10.20 |g.""  |J. N, 5 |order pta. 2024- | Po- lat
5 2024 |24 09 DEHURY oim 09-27 he T?_
ABLAPL COURT (Se
1383753/ [01.10.20 |- D.K.BEHE No. 5 |order Dta. 2024- at
6 2024 |24 10454/ |RA oim 09-30 No-
2024 4)
N MACA- COURT MIsc. |‘5¢€
13 83754/ [01.10.20 [go > M. No. 5 |order pta. 9999- | P - lat
7 12024 |24 o MISHRA onm 12-31 . 2?—
13 [83755/ [01.10.20 |aABLAPL & DaS COURT |Order Dtd. 2024- (Se
8 |2024 |24 - : NO. 2 |09-30 at




10447/ OLD No-
2024 6)
N MACA- COURT MIsc. |5
1383756/ [01.10.20 1112/2 J. c NO. 2 Order Dtd. 2024- APPEZ.%L at
9 |2024 |24 ole DEHURY oim 09-30 R 2?—
[ ABLAPL (Se
COURT
14 |83757/ [01.10.20 |- Order Dtd. 2024- at
0 |2024 |24 10455, [M-NAYAK [C. ggb 2 109-30 BAIL=2 |-
2024 12)
N MACA- COURT mrsc. |'5¢
14 183758/ (01.10.20 1112/2 G. c NO. 2 Order Dtd. 2024- APPEZ.%L at
1 |2024 |24 e JAYSHING orm 09-30 EC 2?—
ABLAPL COURT (Se
14 (83759/ [01.10.20 |- A.PATTAN |, No. 5 |order Dtd. 2024- at
2 2024 |24 10498/ |ATK : oim 09-30 No-
2024 6)
- MACA- COURT MIsc. |‘5€
14 |83760/ [01.10.20 L.D. Order Dtd. 2024- ©lat
3 2024 |24 552/20 \oany c. NO. 2 159-30 APPEAL |-
09 OLD SEC. ¢}
N MACA- COURT MIsc. |‘5€
14 183761/ 101.10.20 779/20 P. c NO. 2 Order Dtd. 2024- APPEAL at
4 2024 |24 o BEHERA oim 09-30 EC gf—
ABLAPL COURT (Se
14 |83762/ [01.10.20 |- M.K.SWAL |, No. 5 |order Dtd. 2024- at
5 2024 |24 10445/ [N : o 09-30 No-
2024 6)
N MACA- COURT mrsc. |{5¢
14 83763/ [01.10.20 |27 |S.K. . No. 5 |order pta. 2024- | Po- lat
6 |2024 |24 oe SAHOO oLb 09-30 b ZT_
ABLAPL COURT (Se
14 |83764/ [01.10.20 |- S.K.MOHA |, N, 5 |order pta. 9999- at
7 12024 |24 10446/ [NTY : omm 12-31 No-
2024 6)
N RSA- COURT (Se
14 83765/ (01.10.20 |5 M. . N, o |Order Dtd. 2024~ |SECOND at
8 |2024 |24 BEHERA : : 09-30 APPEAL [No-
02 OLD 7
ABLAPL COURT (Se
14 183766/ |01.10.20 |- J.R.BISW NO. 2 Order Dtd. 2024- at
9 |2024 |24 10444/ |AL oim 09-30 No-
2024 7)
N SA- COURT (Se
1583767/ (01.10.20 7. oo |T.K. . N0, o |Order Dtd. 2024- |SECOND at
0 2024 |24 MOHANTY : . 09-27 APPEAL [No-
8 OLD
6)
115 83768/ [01.10.20 [MACA- [R.K. lc.0. [COURT |order Dtd. 2024- [MISC. [(Se




12024

24 928/20 |MOHAPATR NO. 2 |09-30 APPEAL |at
07 A OLD SEC. [No-
1)
CMP- COURT (Se
83769/ 101.10.20 1029/2 J. P NO. 2 Order Dtd. 2024- at
2024 |24 020 KAR oim 09-30 No-
1)
(Se
83770/ 01.10.20 =" Is. s. FoUR” lorder prd. 2024- at
2024 |24 JENA . 09-30 No-
24 OLD
1)
WP (C) - COURT (Se
83771/ |01.10.20 Order Dtd. 2024- at
2024 04 22143/ |R. NAYAK NO. 2 09-27 No-
2024 OLD
1)
WP (C) - wriT | (°©
83772/ |01.10.20 g2’ G COURT |Order Dtd. 2024- | o . lat
2024 |24 SUNDARA NO. 6 |11-05 No-
016 -5
23)
CRLMP- wrrr | (S©
83773/ 01.10.20 | "0 [P.K. COURT |Order Dtd. 2024- | o . lat
2024 |24 SAHOO NO. 6 |09-30 No-
023 -5
22)
CRLMP- wriT | (°©
83774/ (01.10.20 /100" R. COURT |(Order Dtd. 2024- Lo . lat
2024 |24 MISHRA NO. 6 |09-30 No-
020 5
34)
CRLMP- wriT | (5€
83775/ 01.10.20 |2, ° [P.K. COURT |Order Dtd. 2024- | oo . lat
2024 |24 MTSHRA NO. 6 [09-30 No-
023 -7
5)
CRLA- crImMIN | 5€
83776/ (01.10.20 COURT |Order Dtd. 2024- at
5024 . loa 557/20 |D.P. DAS to. 6 looeso AL e
24 : APPEAL
11)
WP (C)- BRAJA (Se
83778/ 01.10.20 COURT |Order Dtd. 9999- at
2024 |24 23005/ |[KISHORE NO. 6 |12-31 No-
2024  |SINGH :
11)
WP (C) - (Se
83782/ |01.10.20 |51 o2 P.K.LENK COURT |Order Dtd. 2024- at
2024 |24 A NO. 6 [09-23 No-
2024
11)
s
83783/ (01.10.20 ?gégé; K. DASH COURT |Order Dtd. 2024- ;te
2024 |24 R NO. 6 [09-23 No-
2024
11)
WP (C) - (Se
83784/ 01.10.20 COURT |Order Dtd. 2024- at
2024 |24 28;26/ A.PANDA NO. 6 |09-30 No-

11)




WP (C) -

(Se

83785/ 01.10.20 |7, )" |U.CHHOTR COURT |Order Dtd. 2024- at
2024 |24 AY NO. 6 |09-30 No-
2024
11)
WP (C) - (5e
83786/ [01.10.20 |5/ =" |U.CHHOTR COURT |Order Dtd. 2024- at
2024 |24 AY NO. 6 |09-30 No-
2024
11)
WP (C) - (5e
83787/ 101.10.20 24021/ U.CHHOTR COURT |Order Dtd. 2024- at
2024 |24 AY NO. 6 |09-30 No-
2024
11)
(Se
83788/ (01.10.20 |"E(C)~ COURT |order Dtd. 2024- at
2024 |24 24020/ . PANDA NO. 6 |09-30 No-
2024
11)
WP (C) - (5e
83789/ (01.10.20 COURT |Order Dtd. 2024- at
2024 |24 23997/ . PANDA NO. 6 [09-30 No-
2024
11)
WP (C) - (5e
83790/ [01.10.20 72107 |G.D.MALL COURT |Order Dtd. 2024- at
2024 24 ICK NO. 6 |09-30 No-
2024
11)
WP (C) - |DR.PURUS (Se
83791/ (01.10.20 : COURT |Order Dtd. 2024- at
2024 |24 23416/ |OTTAM NO. 6 [09-30 No-
2024 CHULI .
11)
WP (C) - (Se
83792/ [01.10.20 [7210) " |U.CHHOTR COURT |Order Dtd. 2024- at
2024 |24 AY NO. 6 |09-30 No-
2024
11)
ABLAPL (Se
83793/ (01.10.20 |- EﬁﬁiﬁNT COURT |Order Dtd. 2024- at
2024 |24 10449/ |00 NO. 6 |09-30 No-
2024 11)
WP (C) - (Se
83794/ (01.10.20 |27 17 | COURT |Order Dtd. 2024- at
2024 24 : NO. 9 109-27 No-
2024
11)
ABLAPL (Se
83795/ (01.10.20 |- J. R. COURT |Order Dtd. 2024- at
2024 |24 10462/ |NAYAK NO. 9 |09-30 No-
2024 11)
83796/ |01.10.20 " (C)~ COURT |Order Dtd. 2024- ;ie
2024 |24 21835/ |A.K.JATI NO. 9 [09-27 No-
2024
11)
83797/ [01.10.20 ggig;; N.C.SINH COURT |Order Dtd. 2024- ;ie
2024 |24 A NO. 9 109-27
2024 No-




[ | | | | 11)

[ ABLAPL (se
17 183798/ (01.10.20 |- P. K. c o, 0B lorder ptd. 2024- | lat
7 2024 |24 10461/ |BEHERA o 09-30 No-
2024 6)
N WP (C) - COURT (Se
17 183799/ |01.10.20 Order Dtd. 2024- at
s |2024 04 21625/ |M.SHA C.0. |NO. 2 09-27 No-
2024 OLD ©
6)
[ ABLAPL (se
17 |83800/ 101.10.20 |- P. K. c o ;gURg Order Dtd. 2024- at
9 |2024 |24 10459/ |BEHERA o 09-30 No-
2024 6)
N WP (C) - COURT (Se
18 /83801/ [01.10.20 Order Dtd. 2024- at
o bosa | s 20047/ |C.R.KAR [C.0. |NO. 2 |1o°°7 o
2024 OLD ©
6)
N BLAPL- COURT (Se
18 83802/ 01.10.20 |57 © H. K. co. o 5 |order ptd. 2024- at
1 |2024 |24 02 PATRA oim 09-27 No-
6)
[ ABLAPL (se
D. COURT
18 (83803/ [01.10.20 |- Order Dtd. 2024- at
2 2024 |24 8771/2 XOHAPATR' c.0. ggb 2 log-27 No-
024 6)
N BLAPL- COURT (Se
18 83805/ [01.10.20 3,5 |0 waon oo o, o |OFder Dtd. 2024- at
3 2024 |24 09-26 No-
024 OLD
6)
N BLAPL- COURT (Se
18 83806/ 01.10.20 |o.0- "~ |B. B. c o o, o [order ptd. 2024- | . at
4 2024 |24 MALLICK -0 . 09-30 No-
024 OLD
2)
N BLAPL- COURT (Se
18 83807/ 01.10.20 |¢ 7' |B. B. co. o, |order ptd. 2024- at
5 2024 |24 MALLICK O . 09-30 No-
024 OLD )
N BLAPL- COURT (Se
18 83808/ 01.10.20 | o>~ [B. B. c o o, o [order ptd. 2024- | . at
6 |2024 |24 MALLICK O . 09-30 No-
024 OLD
3)
N BLAPL- COURT (Se
18 83809/ 01.10.20 |/ )\, © |B. B. c o o, o |order Dtd. 2024- at
7 2024 |24 MALLICK O . 09-30 No-
024 OLD 5
N BLAPL- COURT (Se
18 {83810/ |01.10.20 84992 B. B. co. ho. o Order Dtd. 2024- at
8 |2024 |24 MALLICK O . 09-30 No-
024 OLD 5
18 [83811/ [01.10.20 [wp(Cc)- |s. ¢ o. |COURT |order Dtd. 2024- (Se
9 |2024 |24 21383/ ROUTRAY Y+ INo. 2 109-18 at




2024 OLD No-
3)
N WP (C) - COURT (5e
19 183812/ [01.10.20 Order Dtd. 2024- at
o |rosa > 24314/ |R. SAHU |C. NO. 2 | o) e
2024 OLD
3)
N FAO- COURT MIsc. |'5€
19 28224/ 21‘10‘20 604/20 |[U.P. BAG [C.O0. NO. 2 83?2; brd. 2024~ |appear, ;E_
18 OLD SEC. )
[ ABLAPL (Se
1983815/ (01.10.20 |- N. c COURT |Order Dtd. 2021- |.._._,at
2 |2024 24 14823/ [MALLICK . NO. 7 |09-20 No-
2019 13)
[ ABLAPL |M/S (Se
19 183816/ [01.10.20 |- SURYA . COURT |Order Dtd. 2021- | . lat
3 2024 24 15263/ |[NARAYAN : NO. 7 |09-23 No-
2019  |MISHRA 16)
- ABLAPL (se
19 83817/ [01.10.20 |- S.K. . COURT |Order Dtd. 2021- | . . lat
4 12024 24 15564/ |SAHOO . NO. 7 |09-24 No-
2019 4)
[ ABLAPL (Se
19 [83818/ 101.10.20 |- o serar lc COURT |Order Dtd. 2022- ;iIMIN at
5 12024 24 3452/2 |°° . NO. 7 |03-04 wrsc  [No-
020 9)
- ABLAPL (se
19 83819/ [01.10.20 - COURT |Order Dtd. 2022- at
6 2024 |24 3604/2 |G+ SAHOO [C.O- I 9 l03-04 BAIL=2 | -
020 10)
[ ABLAPL (Se
19 183820/ [01.10.20 |- s. . COURT |Order Dtd. 2022- | . . [at
7 12024 24 5815/2 |[MOHANTY : NO. 7 |03-21 No-
020 5)
- ARLAPL (se
19 183821/ [01.10.20 |- A. . COURT |Order Dtd. 2022- ;iIMIN at
8 12024 24 7291/2 |PARIDA : NO. 7 |07-20 No-
MISC
021 3)
[ ABLAPL (Se
19 183822/ [01.10.20 |- COURT |Order Dtd. 2022- at
9 |2024 24 14753, R+ SAHU [C. NO. 7 |09-13 BAIL-1 |0 -
2021 6)
[ ARLAPL (se
20 83823/ 101.10.20 |- COURT |Order Dtd. 2022- at
0 |2024 |24 15325, |G+ SAHOO [C.0. s "5 1o 19 BAIL=2 | -
2022 9)
N CRLA- crimIN | (€
20 83824/ 101.10.20 COURT |Order Dtd. 2023- at
1 |2024 04 439/20 |D. SWAIN |C. NO. 7 |10-19 AL No-
23 : APPEAL o)
20 [83825/ [01.10.20 [cRLA- |p. lc.0. [COURT |order Dtd. 2024- [(se




12024

24 942/20 |BEHERA NO. 7 |12-03 at
24 No-
9)
_ (Se
83826/ (01.10.20 S§§§20 Ok Das COURT |Order Dtd. 2024- at
2024 24 R NO. 7 |12-05 No-
24
9)
WRIT
WP (C) - BRANCH ;ie
83827/ ]01.10.20 15728, |E-K- COURT |Order Dtd. 2024- | (DIVIS |~
2024 24 9024 | IMOHANTY NO. 7 |07-10 TON 181
BENCH- )
1)
CRLA- crIMIN | (5®
83828/ |01.10.20 | 7 A, COURT |Order Dtd. 2024- | at
2024 24 o5 SUNDARAY NO. 1 |12-16 AEPEAL gf—
CRLA- crImIN | (5€
83829/ (01.10.20 COURT |Order Dtd. 2024- at
2024 24 284/20 |B. DAS NO. 5 |11-07 AL No-
22 : APPEAL |,
CRLA- crIMIN | 5€
83830/ (01.10.20 COURT |Order Dtd. 2024- at
2024 |24 236/20 \J.R. DAS NO. 5 |12-16 AL No-
18 : APPEAL ||
ABLAPL (Se
83831/ (01.10.20 - S K COURT |Order Dtd. 2024- at
2024 24 9222/2 |MOHARANA NO. 5 |09-26 No-
024 5)
CRLA- crImIN | (5€
83832/ 01.10.20 3,77 [P.K. COURT |Order Dtd. 2024- | ° at
2024 24 i MOHANTY NO. 5 |12-16 AEPEAL 2?—
ABLAPL (Se
83833/ (01.10.20 |- 5 b xar COURT |Order Dtd. 2024- at
2024 24 9207/2 NO. 5 |09-26 No-
024 5)
ABLAPL (Se
83834/ (01.10.20 |- COURT |Order Dtd. 2024- at
2024 24 979g/2 (B K DASH NO. 5 |09-30 BAIL=2 |
024 11)
ABLAPL (Se
83835/ (01.10.20 |- B P COURT |Order Dtd. 2024- | . [at
2024 24 9402/2 |TANGA NO. 5 [09-30 No-
024 6)
WP (C) - wriT | (5€
83837/ 01.10.20 |g, 55" [A.K. COURT (Order Dtd. 2024~ |- . lat
2024 24 PANDA NO. 5 |09-25 No-
024 -6
25)
83838/ [01.10.20 wp(C)- [J.R. COURT |Oorder Dtd. 2024- |[WRIT |(Se
2024 24 15506/ [BEHERA NO. 5 09-25 BRANCH |at




[ 2024 -3 No-
33)
[ CRLREV CRIMIN | (Se
21 183839/ 101.10.20 |- S.K.BHAN | COURT |Order Dtd. 2024- |AL at
5 12024 24 450/20 |JADEO ’ NO. 5 [09-26 REVISI |No-
20 ON 4)
[ CRLREV CRIMIN | (Se
21 /83840/ 101.10.20 |- P.K. . COURT |Order Dtd. 2024- |AL at
6 2024 24 307/20 |BARIK . NO. 5 |09-26 REVIST [No-
24 ON 5)
[ (Se
ARBP-
2183841/ |01.10.20 88/202 M.D. c COURT |Order Dtd. 2024- M.T.C at
7 |2024 24 i BISWAL : NO. 5 |09-25 e INo-
1)
N WP (C) - (Se
21 |83842/ |01.10.20 |j-oc0" |T. K. . COURT |Order Dtd. 2024- at
8 12024 24 NAYAK . NO. 5 |09-30 No-
2024
1)
- (se
ARBP-
21 (83843/ |01.10.20 [goo0 o [G. . COURT |Order Dtd. 2024~ | _ . [at
9 12024 24 i JAYSHING |- NO. 5 |09-25 Y No-
1)
N WP (C) - (5e
22 83844/ 101.10.20 COURT |Order Dtd. 2024- at
0 |2024 |24 23135/ IR. SAMAL |C.0. |5 "5 59-30 No-
2024
1)
- (se
CONTC-
22 |83845/ |01.10.20 |]00,~ K.K. . COURT |Order Dtd. 2024- |CONTEM lat
1 12024 24 NATH . NO. 5 [09-27 PT No-
2023
5)
N WP (C) - (5e
22 83846/ 101.10.20 COURT |Order Dtd. 2024- at
2 [2024 |24 23402/ |B. NANDA (C.O. |yo "5 |g9-30 No-
2024
5)
- ARLAPL (se
22 (83847/ 101.10.20 |- BALARAM |, COURT |Order Dtd. 2024~ | .. lat
3 12024 24 10206/ |SINGH . NO. 5 [09-27 No-
2024 8)
N WP (C) - (Se
22 (83848/ |01.10.20 |5 c70" [G. . COURT |Order Dtd. 2024- at
4 (2024 24 JAYSINGH |- NO. 5 |09-30 No-
2024
8)
[ (se
CONTC-
2283849/ |01.10.20 10720/ K.K. c COURT |Order Dtd. 2024- |CONTEM |at
5 (2024 24 NATH : NO. 5 [09-27 PT No-
2023
5)
N BLAPL- (Se
22 83850/ 101.10.20 COURT |Order Dtd. 2024- at
6 2024 |24 7013/2 B M ROUT (C.O0. 5 "5 |gg_p7 No-
024
5)
22 [83851/ [01.10.20 [wP(C)- M. R. lc.0. [COURT |order Dtd. 2025- [(se




12024

24 23822/ |BARIK NO. 2301-29 at
2024 No-
5)
(Se
CONTC-
83852/ 101.10.20 10568/ K.K. COURT |Order Dtd. 2024- |CONTEM |lat
2024 24 NATH NO. 23/09-27 pT No-
2023
3)
(Se
CONTC-
83853/ 01.10.20 |/ L [K.K, COURT |Order Dtd. 2024— |CONTEM |at
2024 24 NATH NO. 23109-27 pT No-
2023
3)
CONTC- (Se
83854/ 101.10.20 10564/ K.K. COURT |Order Dtd. 2024- |CONTEM |lat
2024 24 NATH NO. 23 /09-27 pT No-
2023
3)
RVWPET (Se
83855/ (01.10.20 |- ;giiﬁAYA COURT |Order Dtd. 2024- at
2024 24 230/20 NO. 23/09-30 No-
NAYAK
24 3)
CHIEF (Se
CONTC-
83856/ [01.10.20 |0/, |P.N, JUSTIC |Order Dtd. 2024— |CONTEM |at
2024 24 024 NAYAK E'S 11-22 PT No-
COURT 1)
CONTC- CHIEF (Se
83857/ 01.10.20 |00 " . K, JUSTIC |Order Dtd. 2024- at
2024 24 024 MISHRA E'S 09-27 No-
COURT 1)
CHIEF (Se
83858/ (01.10.20 222332 - JUSTIC |Order Dtd. 2024- at
2024 24 o : E'S  |09-27 No-
COURT 1)
S CHIEF (Se
83859/ 01.10.20 | S0 Is K, JUSTIC |Order Dtd. 2024— |CONTEM |at
2024 24 o MOHANTY E'S  [09-27 pT No-
COURT 6)
CONTC- CHIEF (Se
83860/ 01.10.20 |3 230 IR.K, JUSTIC |Order Dtd. 2024- at
2024 24 024 DEHURY E'S 09-27 No-
COURT 6)
CHIEF (Se
CONTC-
83861/ [01.10.20 [c007°0 KK, JUSTIC |Order Dtd. 2019- |CONTEM |at
2024 24 g NATH E's  |08-05 pT No-
COURT 1)
CHIEF (Se
83863/ (01.10.20 jgzgsz K.K. JUSTIC |Order Dtd. 2024- at
2024 |24 o NATH E'S  [09-27 No-
COURT 1)
CONTC— CHIEF (Se
83865/ 01.10.20 | 010 Ak, JUSTIC |Order Dtd. 2024- at
2024 24 024 BEHERA E'S 10-04 No-
COURT 1)




~ CHIEF (se
83866/ (01.10.20 ingZ/ EAiAPATH JUSTIC lorder Dtd. 2024- |CONTEM lat
2024 24 eSO E'S  09-27 pT No-
COURT 7)
— CHIEF (se
83867/ 01.10.20 |[000°7 |SANDTPAN JUSTIC Order Dtd. 2024- at
2024 24 o I NAYAK E'S  09-27 No-
COURT 7
WP (C) - CHIEF (Se
83868/ 101.10.20 22452 P. K. JUSTIC Order Dtd. 2024- at
2024 24 Sona’ |omna E'S  |09-26 No-
COURT 7)
CHIEF (Se
83869/ (01.10.20 222232 M. JUSTIC |Order Dtd. 2024- at
2024 24 o BEHERA E'S  09-27 No-
COURT 7
B (C) CHIEF (Se
83870/ 01.10.20 7> <)° 1. D. JUSTIC lOrder Dtd. 2024- at
2024 24 2024 PANDA E'S 09-26 No-
COURT 7
WP (C) - CHIEF (Se
83871/ 01.10.20 121507 b, k. JUSTIC Order Dtd. 2024- at
2024 24 2oos) [parIK E'S  09-26 No-
COURT 7
— CHIEF (se
83872/ 01.10.20 [c000" M.R. JUSTIC |Order Dtd. 2024- |CONTEM |at
2024 24 022 BARIK E'S 09-27 PT No-
COURT 1)
WP (C) - CHIEF (Se
83873/ 01.10.20 JUSTIC Order Dtd. 2024- at
2024 |24 28532/ R. SETHI E'S  |09-26 No-
COURT 1)
— CHIEF (se
83874/ 01.10.20 |07 g JUSTIC lOrder Dtd. 2024- |CONTEM lat
2024 24 022 SUNDARA E'S 09-27 PT No-
COURT 1)
WP (C) - CHIEF (Se
83875/ |01.10.20 [P 507 1 JUSTIC Order Dtd. 2024- at
2024 24 oo : E'S  |09-26 No-
COURT 1)
WP (C) - CHIEF (se
83876/ 01.10.20 271517 R. K. JUSTIC lOrder Dtd. 2024- at
2024 24 2024 MALLICK E'S 09-206 No-
COURT 1)
_ (Se
83877/ 101.10.20 §§§§S2 R.K. COURT |Order Dtd. 2024- at
2024 |24 BISOT NO. 1 |10-25 No-
024
1)
83878/ (01.10.20 ggégi; B. D. COURT |Order Dtd. 2024- ;ie
2024 24 BISWAL NO. 1 |09-26
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[ 1
(Se
CONTC-
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3 12024 24 NATH NO. 1 |09-27 PT No-
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N WP (C) - (Se
2583880/ |01.10.20 22924/ |s. pas COURT |Order Dtd. 2024- at
4 12024 24 : NO. 1 09-26 No-
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9)
N WP (C) - (Se
25 183881/ (01.10.20 |o 2~ [B. D. COURT |Order Dtd. 2024- at
5 12024 24 BISWAL NO. 1 |09-26 No-
2024
9)
[ (Se
CONTC-
25 183862/ (01.10.20 |5507" [K.K. COURT |Order Dtd. 2024- |CONTEM |at
6 12024 24 NATH NO. 1 [09-27 PT No-
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1)
N WP (C) - (Se
25 183883/ (01.10.20 |,o o0 [P. K. COURT |Order Dtd. 2024- at
7 12024 24 JENA NO. 1 |09-26 No-
2024
1)
N CONTC- (Se
25 183884/ (01.10.20 |[5o- " [K.K. COURT |Order Dtd. 2024- at
8 12024 24 NATH NO. 1 [09-27 No-
024
1)
N WP (C) - wrrr | (5©
25183885/ (01.10.20 |77 " [A.K. COURT |Order Dtd. 2024~ |1 o . lat
9 |2024 24 NAYAK NO. 1 |09-24 No-
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12)
- WP (C) - wriT | (°©
26 |83886/ 01.10.20 305 |3.D. COURT |(Order Dtd. 2024- Lo . lat
0 2024 24 MUDULT NO. 1 |09-24 No-
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48)
N WP (C) - wriT | (5©
26 183887/ (01.10.20 |7, 52" |T.K. COURT (Order Dtd. 2024~ |1 .. lat
1 12024 24 MOHANTY NO. 1 |09-24 No-
019 -6
25)
- WP (C) - (Se
26 83889/ |01.10.20 |5, o |s. C. D. COURT |Order Dtd. 2024- at
2 |2024 24 DASH NO. 10 /10-08 No-
2024
25)
[ ARLAPL (se
26 83890/ 101.10.20 |- P K COURT |Order Dtd. 2024- at
3 12024 24 10560/ |[ROUTRAY NO. 10 /09-30 No-
2024 25)
[ ABLAPL |BIDHUBHU (Se
26 (83891/ 101.10.20 |- SANA COURT |Order Dtd. 2024- at
4 12024 24 10503/ |[MOHAPATR NO. 10 /09-30 No-
2024 A 25)
26 (83892/ [01.10.20 [aABLAPL [SUJIT COURT |Order Dtd. 2024- (Se
5 12024 24 - KUMAR NO. 10 /09-30 at




[ 10517/ |SAHU No-
2024 25)

[ ABLAPL (se
26 83893/ (01.10.20 |- M M c o hoP% lorder ptd. 9999- | lat

6 |2024 24 10509/ |NAYAK . oim 12-31 No-
2024 2)

[ ABLAPL (Se
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7 12024 24 10507/ : oLb 09-30 No-
2024 2)
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[ ABLAPL (Se
2683896/ (01.10.20 |- gzﬁNARAN . ;gURg Order Dtd. 2024- at

9 |2024 24 10502/ : : 09-30 No-
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- ABLAPL (se
27 83897/ [01.10.20 |- a2l BoORT lorder pra. 2024- | at

0 2024 24 10616/ |- : oLn 09-30 No-
2024 7

[ CRLREV (Se
27 183898/ 101.10.20 |- A.K.BEHE |, COURT |Order Dtd. 2024- at

1 |2024 24 565/20 [RA : NO. 12 |10-01 No-
24 7)

- ABLAPL (se
27 183899/ 101.10.20 |- J R . COURT |Order Dtd. 2024- at

2 |2024 24 10619/ |BISWAL : NO. 12 /09-30 No-
2024 7

[ CRLREV (Se
27 183900/ 101.10.20 |- D K . COURT |Order Dtd. 2024- at

3 2024 24 527/20 |PRADHAN : NO. 6 |10-01 No-
24 7)

N CcMP- (Se
27 83901/ {01.10.20 [Zg07 . [SK . COURT |Order Dtd. 2024- at

4 12024 24 oa PRADHAN : NO. 6 |09-30 No-
)

[ ABLAPL |ACHYUTAN (Se
27 183902/ 101.10.20 |- ANDA . COURT |Order Dtd. 2024- at

5 2024 24 10618/ |PATTANAT |- NO. 6 |09-30 No-
2024 K 7)

[ ARLAPL (se
27 {83903/ |01.10.20 |- COURT |Order Dtd. 2024- at

6 |2024 |24 10621, [* K ROUL [C.0- Iun "6 lo9-30 BATL-1 | o_
2024 13)

___ ABLAPL (Se
27 183904/ 101.10.20 |- H K . COURT |Order Dtd. 2024- at
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2024 13)
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ABLAPL (Se
83906/ |01.10.20 |- P K COURT |Order Dtd. 2024- |.._._,at
2024 24 10620/ |MOHANTY NO. 6 |09-30 No-
2024 11)
ABLAPL (Se
83907/ 01.10.20 |- DILLIP COURT |order Dtd. 2024- | .. at
2024 24 10623/ |SAMAL NO. 6 |09-30 No-
2024 8)
ABLAPL (Se
83908/ |01.10.20 |- MADAN COURT |Order Dtd. 2024- at
2024 24 10627/ |DAS NO. 6 |09-30 No-
2024 8)
ABLAPL (Se
83909/ (01.10.20 |- b PANDA ;gURg Order Dtd. 2024- at
2024 24 10634/ aor % 109-30 No-
2024 8)
ABLAPL (Se
83910/ (01.10.20 |- SRINIBAS ;gURg Order Dtd. 2024- at
2024 24 10542/ |MOHANTY OLb 09-30 No-
2024 8)
ABLAPL (Se
83911/ (01.10.20 |- M K ;gURg Order Dtd. 2024- at
2024 24 10499/ |MOHANTY aor % 109-30 No-
2024 8)
ABLAPL (Se
83912/ (01.10.20 |- M K ;gURg Order Dtd. 2024- at
2024 24 10637/ |SWAIN oo 2 [09-30 No-
2024 8)
ABLAPL (Se
83913/ (01.10.20 |- K pasH ;gURg Order Dtd. 2024- at
2024 24 10632/ oo - |o9-30 No-
2024 8)
ABLAPL (Se
83914/ (01.10.20 |- AR NAYAK ;gURg Order Dtd. 2024- at
2024 24 10516/ oo 2 |09-30 No-
2024 8)
WP (C) - COURT (Se
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ABLAPL (Se
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2024 8)
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_ (Se
83919/ (01.10.20 Sg?g?z 1 samoo COURT |Order Dtd. 2024- at
2024 24 NO. 7 |10-23 No-
024
5)
BLAPL- (Se
83920/ |01.10.20 9061,2 MR COURT |Order Dtd. 2024- | .. . at
2024 24 BARTK NO. 7 |09-30 No-
024
6)
WP (C) - (Se
83922/ [01.10.20 72 )7 [P C COURT |Order Dtd. 2024- at
2024 24 BEHERA NO. 7 109-26 No-
2024
6)
s
83923/ (01.10.20 ggég;; o SAAL COURT |Order Dtd. 2024- ;te
2024 24 : NO. 7 |09-30 No-
2024
6)
BLAPL- (Se
83924/ 101.10.20 7402/2 MOTILAL COURT |Order Dtd. 2024- at
2024 24 MISHRA NO. 7 |09-30 No-
024
6)
_ (Se
83925/ (01.10.20 22@532 o b pasH COURT |Order Dtd. 2024- at
2024 24 NO. 7 |09-30 No-
024
6)
(Se
BLAPL- |G
83926/ (01.10.20 COURT |Order Dtd. 2024- at
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3 (Se
83927/ (01.10.20 5??532 N K COURT |Order Dtd. 2024- at
2024 24 SATPATHY NO. 7 09-30 No-
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WP (C) - MANOJ (Se
83928/ (01.10.20 COURT |Order Dtd. 2024- at
2024 24 23854/ |KUMAR NO. 7 109-26 No-
2024 PANT : 1?
WP (C) - (Se
83929/ [01.10.20 |7-1707 [R. K. COURT |Order Dtd. 2024- at
2024 24 SARANGI NO. 7 09-23 No-
2024
1)
CRLREV (Se
83930/ (01.10.20 |- BALARAM COURT |Order Dtd. 2024- at
2024 |24 531/20 |SINGH NO. 7 109-26 No-
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2024 24 - KUMAR NO. 2 09-30 at
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n poze | | Y
BLAPL- COURT (Se
3083932/ (01.10.20 [g © BIKRAM |, <" lorder Dtd. 2024- at
4 2024 |24 BEHERA O : 10-01 No-
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[ ABLAPL (se
D. COURT
30 183934/ (01.10.20 |- Order Dtd. 2024- at
6 2024 |24 10676/ XOHAPATR' €.0. ggb 2 l10-01 No-
2024 17)
N WP (C) - |MANOJ wriT | (5©
30 183530/ |01.10.20 GENE Order Dtd. 2020- at
> bora | loa 1459/2 |KUMAR oAl 01os BRANCH |°
020 RANA -6 ©
24)
- WPC (OA (Se
30 (83532/ [01.10.20 [C) - ﬁﬁﬂ;g GENE Order Dtd. 2023- |0A at
8 |2024 |24 1824/2 RAL 07-19 Branch |No-
RANA
013 1)
[ WPC (OA (Se
30 |83533/ 101.10.20 [C) - iiﬂgg GENE Order Dtd. 2023- |oA at
9 |2024 |24 3223/2 RAL 05-03 Branch [No-
RANA
015 1)
- RVWPET (se
31 83534/ [01.10.20 - ?ﬁﬂgg GENE Order Dtd. 2024- EégigI at
0 |2024 24 175/20 RAL 06-24 No-
RANA oN
21 1)
N WP (C) - |MANOJ wrrr |(5©
31 183537/ 01.10.20 GENE Order Dtd. 2020- at
1 |2024 |24 9545/2 |KUMAR RAL 05-11 BRANCH |\ _
020 RANA -2
34)
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31 183541/ (01.10.20 GENE at
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31 83546/ |01.10.20 PRBP~  [KUMAR GENE Order Dtd. 2024- at
3 lbosa . loa 37/202 |NANDA, oaL i M.J.C. |20
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N WP (C) - wriT | (5€
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4 2024 |24 BISWAL  |RAL 2024-03-13 No-
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44)
___ ABLAPL (Se
31 83564/ [01.10.20 |- iiﬁiiEP GENE inal Order at
5 12024 |24 10543/ | o -Co oo [RAL No-
2024 44)
31 [83604/ [01.10.20 [WP(C)- [CHANDAN |[GENE Petition With [(se
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24 2681/2 |KUMAR RAL Annexures at

010 NAYAK No-

44)

ABLAPL (Se

83626/ |01.10.20 |- JAGADIP |GENE Order Dtd. 2024- |, .. _,at

2024 |24 10401/ |SAHOO RAL 09-26 No-

2024 12)

BLAPL- |DEBA (Se

83631/ 101.10.20 GENE Order Dtd. 2024- at

2024 |24 9279/2 |KUMAR RAL 09-26 No-
024 RATH

12)

ABLAPL | (Se

83657/ 101.10.20 |- PRAKASH GENE Order Dtd. 2024- at

2024 |24 10578/ [ oo RAL 09-30 No-

2024 12)

CRLMP- |PRASANTA (Se

83659/ (01.10.20 GENE Order Dtd. 2024- at

2024 24 1315/2 |KUMAR RAL 09-30 No-
024 PATRI

12)

CRLMP- |PRASANTA (Se

83662/ 101.10.20 GENE Order Dtd. 2024- at

2024 |24 1317/2 |KUMAR RAL 09-30 No-
024 PATRI

12)

BLAPL- |RABINDRA (Se

83664/ 101.10.20 GENFE Order Dtd. 2024- at

2024 24 9352/2 |NATH RAL 09-27 No-
024 BARIK

12)

ABLAPL (Se

83675/ (01.10.20 |- EéiiéP GENE Order Dtd. 2024- at

2024 |24 10081/ | oo RAL 09-23 No-

2024 12)

ABLAPL (Se

83698/ (01.10.20 |- ASUTOSH |GENE Order Dtd. 2024- at

2024 |24 10662/ |TRIPATHY [RAL 09-30 No-

2024 12)

ABLAPL (Se

83706/ (01.10.20 |- iiiéigRA' GENE Order Dtd. 2024- at

2024 |24 10624/ |00 [RAL 09-30 No-

2024 12)

ABLAPL (Se

83710/ (01.10.20 |- ASUTOSH |GENE Order Dtd. 2024- at

2024 |24 10630/ |TRIPATHY [RAL 09-30 No-

2024 12)

ABLAPL (Se

83714/ |01.10.20 |- ASUTOSH |GENE Order Dtd. 2024- at

2024 |24 10631/ |TRIPATHY [RAL 09-30 No-

2024 12)

ABLAPL (Se

83717/ (01.10.20 |- iiﬁiiEP GENE Order Dtd. 2024- at

2024 24 10567/ TRIPATHY RAL 09-30 No-

2024 12)




(Se

83720/ |01.10.20 |[CXLME- [RAJENDRA qpypp Order Dtd. 2024- "1l ¢
728/20 |NARAYAN BRANCH
2024 |24 RAL 09-30 No-
24 ROUT -4
37)
ABLAPL (Se
83721/ 101.10.20 |- ﬁﬁgi? GENE Order Dtd. 2024- at
2024 |24 10600/ | oo RAL 09-30 No-
2024 37)
ABLAPL (Se
83723/ 101.10.20 |- ASUTOSH |GENE Order Dtd. 2024- at
2024 |24 10628/ |TRIPATHY |[RAL 09-30 No-
2024 37)
_ (Se
83779/ [01.10.20 2’2251;2 BASUDEV |GENE cinal ora at
2024 |24 BARIK RAL tnas braer No-
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37)
BLAPL- |DIPAK (5e
83921/ 101.10.20 GENE Order Dtd. 2024- at
2024 |24 1308/2 |KUMAR RAL 10-01 No-
024 SAHOO °
37)
RVWPET (Se
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83560/ (01.10.20 |- GENE at
2024 |24 a16/20 [ BARAL - lpap SEVISI No-
23 1)
Order Dtd. 2024- (Se
WP (C) - WRIT
83565/ 101.10.20 GENE 01- at
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2023 -5
re, 53)
WP (C) — Order Dtd. 2011- (Se
83566/ (01.10.20 | 207 |s. GENE 12- at
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83572/ 01.10.20 GENE at
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(Se
oJc- WRIT
83574/ 01.10.20 GENE at
021 loa 1644/1 M BARAL |7 BRANCH |*°
999 -3
33)
(Se
WP (C) - WRIT
83577/ [01.10.20 [Joact’ | oo [GENE aeancH 2t
2024 |24 RAL No-
2017 1
1)
(Se
WP (C) - WRIT
83579/ [01.10.20 [joacs’ | ooy [GENE aeancy 3t
2024 |24 RAL No-
2017 -1
1)
WP (C) - WRIT |(Se
23222/ 21'10'20 27980/ |M BARAL EigE BRANCH |at
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TON 114
BENCH- )
2)
WRIT
WP (C) - BRANCH ;ie
83588/ (01.10.20 GENE (pIvIs |2
2024 24 3329/2 M BARAL oy TON ?82
BENCH- |,
1)
(Se
83591/ (01.10.20 ggég;; P K GENE o
2024 |24 5024 | MOHANTY |RAL 02
)
RSA- (Se
83592/ |01.10.20 |7 . T K GENFE SECOND |at
2024 |24 . MOHANTY |RAL APPEAL [No-
6)
_ (Se
83593/ (01.10.20 ?S;g;/ L K GENE giiECH at
2024 |24 NAYAK RAL No-
2024 -1
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_ (Se
83595/ (01.10.20 ?Eé?}z G GENE VQE}I&CH at
2024 |24 SUNDARA |RAL No-
016 _5
23)
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83597/ 101.10.20 GENE at
oo |oa 4860/2 |s BARTK |- AL e
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(Se
CONTC-
83598/ 101.10.20 GENE CONTEM lat
2024 |24 2059/2 |A K ROUT |pp pT No-
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1)
(Se
WP (C) - WRIT
83600/ [01.10.20 |1, 0" | pouo |GENE meanc 2
2024 |24 RAL No-
2016 -7
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WRIT
WP (C) - BRANCH ;ie
83602/ [01.10.20 ). -3 |L K GENE (DTVTS |2~
2024 24 017 | NAYAK RAL TON 187
BENCH- |
1)
TRP (C) (Se
83605/ 101.10.20 |- GENE at
2024 24 152720 * K ROUT fpap M- J-Co o
19 6)
TRP (C) (Se
83606/ |01.10.20 |- GENE at
2024 |24 6a/201 * K ROUT oap M.J.CelNo-
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oJc- WRIT
35183609/ (01.10.20 GENE at
3 bosa . loa 10314/ |R DAS . BRANCH |2~
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8)
[ ABLAPL (Se
3583611/ (01.10.20 - GENE at
4 2024 |24 15422, MK PATL lppp BAIL=2 | o_
2023 8)
[ B (Se
35 83613/ (01.10.20 ?fég;/ s K GENE at
5 2024 |24 SWAIN RAL No-
2024
8)
N CRILMC- |D crimIN | (€
3583616/ (01.10.20 GENE at
6 |2024 04 3444/2 MOHAPATR |-, AL No-
023 A MISC |}
[ (Se
WP (C) - WRIT
3583619/ (01.10.20 GENE at
2 bosa . loa 1603/2 |L K JENA |2 BRANCH |*°
013 —6
16)
T B (Se
35 83622/ [01.10.20 gg;g}z LD GENE gii;CH at
8 |2024 |24 SAHOO RAL No-
023 -5
22)
[ WRIT
WP (C) - BRANCH ;ie
35 83624/ (01.10.20 |po =0 |L D GENFE (DIVIS |2~
9 12024 24 093 SAHOO RAL TON 183
BENCH- |,
1)
- 3 (Se
36 83627/ [01.10.20 §§{§}2 T K GENE gii;CH at
0 |2024 |24 NAYAK RAL No-
024 -4
27)
T (Se
WP (C) - WRIT
36 183630/ (01.10.20 GENE at
> bosa | s 4488/2 |GOPAL AL BRANCH | -
024 -6
25)
[ (Se
WP (C) - WRIT
36 183633/ (01.10.20 GENE at
> oooa . |oa 4086/2 |GOPAL oar BRANCH |7~
024 -2
9)
T (Se
WP (C) - WRIT
36 183638/ (01.10.20 GENE at
3 boss . b 4199/2 |GOPAL oAl BRANCH |*°
024 -3
13)
T (Se
WP (C) - WRIT
36 183639/ (01.10.20 GENE at
1 lbosa . loa 5285/2 |GOPAL . BRANCH |2~
024 -7
44)
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24 4104/2 RAL BRANCH |at
024 -3 No-
13)
(Se
WP (C) - WRIT
83642/ 101.10.20 GENE at
2024 o4 4209/2 |GOPAL RAL BRANCH No-
024 -4
27)
(Se
WP (C) - WRIT
83643/ |01.10.20 GENE at
2024 04 4199/2 |GOPAL RAL BRANCH |~
024 -3
13)
(Se
WP (C) - WRIT
83644/ 101.10.20 GENE at
2024 04 6062/2 |GOPAL RAL BRANCH | o~
024 -7
5)
(Se
WP (C) - WRIT
83645/ |01.10.20 GENE at
2024 04 6062/2 |GOPAL RAT, BRANCH No-
024 -7
5)
(Se
WP (C) - WRIT
83646/ |01.10.20 GENE at
2024 o4 4212/2 |GOPAL RAL BRANCH No-
024 -4
27)
(Se
WP (C) - WRIT
83647/ (01.10.20 GENE at
2024 24 5663/2 |GOPAL RAT, BRANCH No-
024 -3
12)
(Se
WP (C) - WRIT
83648/ |01.10.20 GENE at
2024 o4 5663/2 |GOPAL RAL BRANCH No-
024 -3
12)
(Se
WP (C) - WRIT
83649/ (01.10.20 GENE at
2024 04 5663/2 |GOPAL RAT, BRANCH No-
024 -3
12)
(Se
WP (C) - WRIT
83650/ (01.10.20 GENE at
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024 -3
12)
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_ (Se
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_ (Se
83654/ (01.10.20 ?zég;/ D K GENE gii;CH at
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_ (Se
83655/ (01.10.20 gg;gg/ M K GENE giiECH at
2024 24 SWAIN RAL No-
2016 -5
23)
(Se
WP (C) - WRIT
83656/ 101.10.20 15020/ |R N DAS GENE BRANCH at
2024 24 RAL No-
2013 -3
13)
KARTIK (Se
83658/ |01.10.20 |CONTR- KUMAR GENE CONTEM |at
2024 |24 3/2023 [0S [RaL pT ST_
(Se
83660/ (01.10.20 |MATA- GENE at
2024 24 9/2011 & PASH - pap No-
2)
_ (Se
83661/ |01.10.20 ?iég;/ D K GENE gii;CH at
2024 24 MOHANTY RAL No-
2024 s
20)
WRIT
WP (C) - BRANCH ;ie
83663/ 01.10.20 ¢/ /)" [C R GENE (p1vIS [3°
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